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Petition(s) for Special Leave to Appeal (G vil) No(s).13594/2009

(From the judgenent and order dated 01/07/2008 in CEA No. 59/ 2007

of The H GH COURT OF KARNATAKA AT BANGALORE)

C.C E., MANGALCRE Petitioner(s)

VERSUS
M S. PALS M COSYSTEMs LTD. , MANGALORE Respondent ( s)

(Wth appln(s) for c/delay in filing SLP)

Dat e: 23/10/ 2009 This Petition was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE S. H KAPADI A
HON BLE MR, JUSTI CE AFTAB ALAM

Mohan Par asar an, ASG
D. L. Chi dananda, Adv.
S.WA. Qadri, Adv.

B. K. Prasad, Adv.

Ani | Katiyar, Adv.

For Petitioner(s)

FSSSS

For Respondent (s)

UPON hearing counsel the Court made the follow ng
ORDER

Pl ace the petition on 18th Novenber, 2009,
for final disposal.

[ T.1. Rajput ] [ Madhu Saxena ]
A R-cumP.S. Court Master



